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Tractor Factory in UP,

*364. Shri Umanath:
Shri Batya Narain Singh:
Shrimati Suseela Gopalan:
Shrl E. K. Nayanar:

Will the Minister of Industrial
and Company Affairs be
pleased to state:

(a) whether it was docided earlier
to construct a Tractor Factory at
Jivanathpur near Mughalsaraiin U.P.;

(b) if so, when the construction
work is likely to start;

(c) the total estimated cost of the
project;

(d) whether Governm.nlL are consi-
dering a proposal to shift the factory
site to some other place; and

(e) if s0, the reasons therefor?

The Minisier of Industrial Develop-
ment and Company Affairs (Shri P.
A. Ahmed): (a) to (c). It had been
proposed to establish a public sector
project for :he manufacture of agri-
cuiltural trec'ors and implements dur-
ing the 4th Five-Year Plan at Ram-
nagar in Varanasi District, U.P. sub-
ject to a final decision abou! the im-
plementa‘ion of th: Project itself after
the receipt of the techno-economic
fersibili'y study report from Mis.
Motokov of Czechoslovakia. The first
part of this Report containing a study
of the feasibility and economics of the
Project was rec_ived on 22nd May,
1867 and is presently under examina-
tion. A decision on the Project will
be taken after the Report has been
examined in detail.

(d) No, Bir.
(c) Does not arise.

Expart duty on Jute and Tea

285, Shrl Lilaher Koteki:
Shvi N B Laviar:
Shri Skl Gopal Sabeo:
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Shri Bend Shanker Sharms:
Shri Onkar Lal Berwa:

Will the Minister of Commerce ba
pleased to state:

(a) whether Governmant have re-
ceived any suggestions for the reduc-
tion in export duty on jute, tea and
other like items to boost up export;

(b) whather the suggesiion has also
been received that sealed ienders be
introduced in Western Europo in res-
pect of Indian coffee instead of open
auction; and

(c) the decision of Government
thereon?

The Miaister of Commerce
Dinesh Singh): (a) Yes, Sir.

(b) A suggestion has been received
by the Coffee Board for introduction
of sealed tender sys'.m for all coun-
tries. This sugges'ion will be con-
sidered by the Board's Marketing
Committee at its next meeting to be
held shorily.

(¢) Export duties on Jute, Tea,
Manganese and Iron Ores (fines) have
been reduced in the Budget proposals
which are already before the House.
The cxport duty on raw wool was
also reduced on the 9th May, 1987.
No reduction has been made this year,
so far, in the case of any other com-
modity. The suggestion referred to
in part (b) above will be consid.red
on receipt of the recommendations
from the Coffee Board.

(8hrt

C. 1. Sleepers

Ministry placed orders on a firm
the manufacture and supnlv of 14,000
tong of C. 1. sleepers in 1058;



2539
(b) whether the quantity of pig iron

(¢) whether thiz job was carried out
by the contractors in a period spread
over 7 years;

(d) whether it is a fact that the
Railways neither recovered the excess
pig ron nor they reslised any damag-
es from the firm;

(e) if so, whether any investigation
has been conducteg in this respect;
and

(f) if so, the result thereof gnd the
total lpss suffered by the Railways on
this deal?

The Minister of Railways (Shri C.
M. Poonacha): (a) Yes, Sir.

(b) Yes, Sir. The firm had been
issued 879 tons of pig iron in excess,
but on payment of s full cost, as
the cost of the pig iron against the
contract was to be borne by the firm.

(e) No, Sir. It was completed in
a period of less than two years from
the time the contract was awarded.

(d) No, Sir. This excess was
adjusted against a subsequent order
placed in 1961 by issuing correspond-
ingly less pig iron against that order.

(e) and (f). Special investigations
were instituted by the Railway when
the excess imue came to its notice.
This excess was adjusted against a
subsequent order by issuing corres-
pondingly less pig iron against that
order. Pig iron continued to be a
controlled commodity in 1961 also and
there was no difference in controlled
price between 1857 and 1961

Mining of Tungsion in Rajesthan
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of Rajasthan/or a Company controlied
by that Governmert for the past few
years;

(b) if =0, the rates at which she
output was sold to private parties

(d) it so, the quantity and rates
thereof; and

(e) the reasons for the difference
in prices charged from private partiss
the prices charged from Govern-

ment?

The Minister of Steel, Mines and
Metals (Dr. Chenng Reddy): (a)
Tungsten is mineq by the Department
of Mines and Geology of the Govern-
ment of Rajasthan.

(b) The selling rates per tonne were
Rs. 9,000 during 9th August, 1963 o
26th August, 1965, Rs. 13,500 during
27th August, 1965 to 20th May, 1988,
Rs. 17,200 quring 21st May, 1968 to
26th February, 1067 and Rs 24,000
from 27th February. 1967 onwards.

(c) and (d). During the period 27th
August, 1965 to 20th May, 1086, 6.35
tonnes were sold tg Central Govern-
ment Departments at Rs 138,500 per
tonne.

(e) There is no difference in the
selling price of tungsten concentrates
to private parties and Government
Departments, during the same period
of time,

Demand and Production of Alumiaiwme

*268, Shri Nibal Singh:
Shri Ram Sewnk Yadav:
Shri Madhu Limaye:

Will the Minister of Steel, Mines and
Metals be pleased to state: . -

(a) the estimated demand fer alv-
minium during the naxt 4 yeurs end
the production’ targeta. fimed for #;





